
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.S.P. No. 737 /(MAHI /2017

Present

NAME OFTHE PAFrIES: M/s. Shrem Construction Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of t}le Companies Act 1956
and 23O to 232 ol the Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE

\3

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

t. #t';lo./*')"^ *"T6"y1&lolri \[J

ORDER

csP 7 37 I 230 -23U N CLT tM.B I M AH I 2077
CSP 738/230.23ZNCLTA,{BA,IATV2O17

At request of the Petitioner Counsel, list this matter on 13.9.2017

sd/-I
B.S.V. PRAKASH KUMAR
lvlember (ludieial)

V. NALLASENAPATHY
Nlember ('I'echnic.r I)

CORAM:

A'I'TENDENCE.CUM.ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 06.09.20T7

gd/-


